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S.No. Details oftheproperties de- Name ofowner

requisitioned during thelast
twoyears(i.e., 1977-78 &

1978-79)

2

Dtae of Reasonsforde-requisition
de-

requisition

3 4 5

1-6-77 To fulfill a commitment
made by Govt. in Ig58
that the flat would be
released onits vacation
by the Govt. allottee.

7 Flat No.84-D, Park Street, Smt. Chaya Rani
Calcutta. Guha.

8 Gr.FI.premises at No. 2,

Church Lane, BI.I/ VIII
Calcutta. (Office).

M/s. OSWALHold-
ings.

11-9-78 Asa a matter of policy
itwasdecidedinIg6gto
derequisition the acco-
mmodation onitsvaca-
tion bythe occupying
department.

9 OneFlat at77-D, Park S.P.Jaiswal, Indus-
Street, Calcutta. (Residen- strialist & Mill
tial). owner.

10 167,Rash Behari Avenue, Shri Pradeep Roy
Calcutta.

ConversionotType 11Quarters into
Typem Quarters I.iJ.SaroJini Nagar,

NewDelhi
9828.SHRlRAJARAMSHANKAR-

RAO MANE: Willthe Ministerof
WORKSANDHOUSINGANDSUP-
,PLY AND REHABILITATIONbe
pleasedtostate:

(a) whether
SarojiniNagar,
convertedinto
cently;

"0» ifso,thereasonstherefor;and

(c) what additional facilitiesor
amenitiesareproposedtobeprovid-
edinthequarters?

THE MINISTEROF WORKS AND
HOUSINGAND SUPPLY AND RE-
HABILITATION(SHRI SIKANDAR

typeITquarters of
NeWDelhihaVebeen
typelITquartersre-

19-10-78 To fulfilIa commitment
made by Govt. in Ig6g
that Govt. would release
theflatas and when it
fell vacant. The flat
wasalsoinabad state
ofrepairs.

9-3-79 As per the orders ofthe
High Court Calcutta
the premises was to be
released assoonasitwas
vacated by the allottee
Theownerhadcontend-
edthat theaccommoda-
tion wasrequired for
his personal use.

BAKHT):(a)and(b).Governmentde-
cidedin1975torevisetheplinthareas
ofvarioustypesof Government resi-
dentialaccommodationinthe General
Poolin Delhiandotherstations. On
thisbasistheexisting-Governmentresi-
dencesinGeneralPoolinDelhiwillbe
reclasifledinphases. Asafirststep,
type11quartersnSarojiniNagarhave
beenupgradedastypeIll.

(c)Noadditionalfacilitiesare pro-
posedtobegivenasquartersareclassi-
fled mainly onthe basis Ofplinth
area,

Complaints bytheResidents ofD.D.A.
Built Colonies

9829.CHAUDHURY BRAHMPRA~
KASH: Willthe Ministerof WORKS
ANDHOUSINGANDSUPPLYAND
REHABILITATION be pleased to
state:




